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CBNIKAIi APMIKiaCRftTIVE TI0BUNAL,Ja3ALPUR BENCH. JABALPUR

teiqlnaX ADPlicatJlon Hio«74 of 1997

Jabalpur#^ this the 13th day of January, 2003.

HDn'ble Mr .Justice N.N.Sinsh- Vice Chairman
fton'ble Ml.Sarvashwar 3ha- Maaaber (Adraav.)

Ki^orilal RaiJcwar son of Shri njl.
Raikwar, aged 40 years. Caste Majhi,
working as Section Officer, in the A.G.
Audit No.l Office, Gwalior, Madhya Pradesh, -APPLICANT

(By Advocate- NOne)

Versus

1. The Union of India throu^ the
Finance Ministry of India, New Delhi,

2. The Accountant Genial,
A.G. Audit NO.l, Gwalior M.P.

3. The Deputy Accoxntant General,
A.G.Office NO.l, Gwalior Madhya Pradesh, -RESPONDENTS

(By Advocate- Mr .B JDasilva)

0 R D E R (ORAL)

This Case was earlier dismissed for default on

21.8,200 2 and was subsequently restored. But, thereafter

the applicant is again not aEpeqring and on 7*01.2003 also

none appeared on behalf of the applicant. It appears that

the applicant has no interest in prosecuting this case,

Accordin^y, this O.a. is di^nissed for non-prosecution.

-v ■

(Sarvediwar Jha)
Mei±)er (Adrmv.) Vice Chairman
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CENTRAL AOniNlSTRNTlVE TRIBUNAL,3ABALPUR
BENCH,JABACPUR

O.A, No.74/<7

II Rtikuar Son of ShriN.L.Ralkuar, aged 40 yaars,
cast# Hajhi, working as Section Officer

th. A.G. Audit ND., orfic, Gudliot (Ap). . PppUc.nt.
tfaraua t

1. Union of India,
through the Financo Ministry
of India, Now OHhi.

2.

3.

The Accountant Ganaial,
A.G. Audit No.l, Gualior M.P.
The Deputy Accountant General
Gwalior Madhya Pradesh*

Counsel :

None for the either side»

Corae {

" Respondentst

Hon'wJ Ch.ird.noxe Shri R.K.Upadhyaya - Member

ORDER (ORAL)

(Passed on this the 21st day of August,2002}

It appMrs that alnca 31.0.2001 nona appeatad
on bahalf of th. .ppUcant. Th. applicant parhap,'l,ot

/  yAlnt.ra.tad in putauino tha casa. In tha cireu.,tMcaa,
this^A is dismissed for non-prosecution*

(N.N.Singh^--^
(R lyaya)

Member (a)
Vice Chairman
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